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THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING

(SHRI MOHAMMED USMAN ARIF) : (a)
Yes, Sir.

(b) and (c¢) The details are contained
in the statement which is laid on the Table
of the Sabha.
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STATEMENT

(a) Yes, Sir.

(b) The scheme sanctioned by the Govt.
envisages provision of the following
additional facilities in the resettlement colon-

1. water supply lines for individual

connections;
2. Sewerage;

3. Improvement of storm water drains
and culverts;

4. Improvement of roads and paths;
5. Peripheral services; and

6. Over-head tanks and under-ground
tanks. )

The DDA who are implementing the
scheme have intimated that during 1983-84,
work on the scheme for providing water
supply and sewerage lines is being commen-
ced in the following colonies after getting
the requisite approvals form the MCD:—

1. Madipur.

2. Khyala

3. Hastsal
Pankha Road
Seelampur
Nand Nagri
Gokalpuri
old Seemapuri\

L I

New Seemapuri

(c) The DDA has stated that the work is
being expedited as per the policy of the
Government.
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MR. SPEAKER : Shri Bhiku Ram Jain,
PROF. N. G. RANGA : What about the
reply ?
MR. SPEAKER : He is satisfied.
PROF. N.G. RANGA : How many colo-

nies, how many of them are re-settlement
colonies and by what time ?
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MR. SPEAKER : He has already enume-
rated them, that he is going to start work.

PROF. N. G. RANGA : The number he
has not given.

st i T WA WG ¥ oeeR
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. SHRI BUTA SINGH: The hon. Member
would agree with me that for some time past
now we have changed the whole concept.
We have now decided that we will have high
density houses, where more people could be
accommodated within the same place. This
has resulted really in a reduction in land
prices in Delhi, which should be complimen-
ted. :

I agree with the hon. Member that
the shortage of land in Delhi has become
very very acute. I propose to hold a meet-
ing with the hon. Members especially those
from Delhi to have their views and co-opera-
tion on the future development of Delhi.
As I mentioned and a little while ago by
Shri K C Pande, the 20-Point programme of
the Government would serve the people of
Delhi. We would welcome suggestions
from all Members of Parliament especially
from Delhi, and we will seek their
co-operation to see that the development
of Delhi takes place, according to the pres-
cribed norms and rules.

Meeting of State Food and Civil
Supplies Ministers

*168. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) whether it is a fact that a meeting
of State Ministers of Civil Supplies was held
recently with the Central Minister in New
Delhi in November, 1983;

(b) if so, whether the working of the fair
price shops in the States and also the items
catered by them was considered at the
meeting and if so, brief details thereof;

() whether the meeting considered the
desirability of expanding such fair price
shops in the difficult and rural areas with
more items so that the benefit may reach to
the population who are cut off and are being
exploited by petty traders; and

(d) the decision taken in this regard,
if any ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND MINISTRY OF FOOD AND CIVIL
SUPPLIES (DR. M.S. SANJEEVI RAO):
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(a) to (d) Yes, Sir. The fourth Meeting of
the Advisory Council on Public Distribution,
of which the Civil Supplies Ministers of
States/Union Territories are its members,
was held on the 7th of November, 1983.
At this imeeting the expansion of the public
Distribution System through opening of
more fair price shops, including mobile
shops, in the far flung areas and widening
the ‘scope of coverage of commodities
distributed through the Public Distribution
System, inter alia was reviewed. Keeping in
view the important role played by the Public
Distribution System in the supply of essen-
tial commodities of mass consumption to
people at reasonable prices, the general
consensus in the Meeting was that the base
of the Public Distribution System should be
strengthened through planned expansion,
proper management and its accessibility to
remote and sparsely populated areas. The
State Governments and Union Administra-
tions should make efforts to open more fair
price shops to achieve the norm of 2000
units per fair price shop. For making fair
price shops viable, State Governments and
Union Territory Administrations, may include
in addition to the essential commodities, for
which supplies are made by the Central
Government, as many items as could be
possible to widen the commodity coverage.

SHRI BALASAHEB VIKHE PATIL: In
part ‘C’ of my question I have asked whether
the meeting considered the desirability of ex-
panding such fair price shops in the diffi-
cult and rural areas. In reply to that, the
Minister has generalised the problem and
not given any specific plan. If any plan has
been discussed in the meeting, let the Minis-
ter indicate that and then the answer will be
complete.

As you are aware, the public distribu-
tion system needs to be strengthened and
more shops are to be opened in rural and
difficult areas, What steps are being taken
by the Central Government of making these
fair price shops viable ? If viability is not
coming, then how will the Central Govern-
ment ensure more items to the fair price
shops and see that they work properly in
rural and urban areas ? How will the
Government arrange to distribute essential
items to the people in general in those areas
where there are no fair price shops ?





